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MINISTRY OF RAILWAYS
(Central Railway Board)
NOTIFICATION
Mumbeai, the 12th May, 2026
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 2585(E).—Whereas, by the notification of the Government of India in the Ministry of Railways
(Railway Board), number, S.O 3368 dated 25 July 2025 published in Gazette of India, Extraordinary, Part II, section
3 Sub-section (ii), dated the 25 July 2025 (hereinafter referred to as the said notification ) and issued under sub-section
(1) of section 20A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (11 of 2008)
(hereinafter referred to as the said Act), the Central Government declares its intention to acquire the land specified in
the schedule annexed to the said notification for the purpose of execution, maintenance, management and operation of
Special Railway Project, namely “Additional Hotgi Bye Pass line (5.85 Km) of Central Railway” in the district of
Solapur in the State of Maharashtra.

And whereas, the substance of the said notification was published in for Deputy Collector Land Acquisition
No (3) Solapur in daily Marathi newspapers namely “Dainik Sanchar” & “The Times of India” dated 02.08.2025
under sub section (4) of section 20A of the said Act.

And whereas, in 04 villages of South Solapur 49 objections were received and the same have been disposed
by the competent Authority.

And whereas, in pursuance of sub-section 20E of the said Act, the competent authority has submitted its
report to the Central Government.

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose.

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway
Project of “Additional Hotgi Bye Pass line (5.85 Km) of Central Railway” in the District Solapur in the State of
Mabharashtra.

Land Land ([Total Area|Land to be
1\?3 Acquisition Name of Taluka Name of Land Owner as Gat Holding |as per 7/12| Acquired

Case No. the Village per 7/12 No. Method (Ha.) (Ha.)

Hotgi Station

Nisar Ahmed Karimso
Kamble

Zakirhusain Karimso Kamble
Yunnus Karimso Kamble
Shabbir Karimso Kamble
Tokalso Karimso Kamble
Saida Begum Ayub Kamble
Wasim Ayub Kamble
Tahesin Nadim Gholap 52 1 22.59 4.34
Azim Ayub Kamble
Mustakim Ayub Kamble
Munzarin Zakirhusain
Kamble

M. Ujer Zakirhusain Kamble
Yunnus Karimso Kamble
Shabbir Karimso Kamble
NTPC Limited

294- Hotgi South
23.05.2025 Station Solapur
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Dayanand Sukhdev
Doudtale,
Bhimashankar Sukhdev
Doudtale,
Chidananda Bhairu Kokre,
Damayanti Dilip Sonwar,
Sachin Shivanand Kokre,
Sujata Devanand Kokre,
Amogasiddha Malsiddha
Patil
Rajshree Sivananda Kokre,
Samarth Shivanand Kokre,
Savitri Dayanand Doudtale
HDFC Bank Limited Branch
Kurduwadi

50

10.39

0.01

Yuvraj Shankar Kale
Mahesh Mahadev Shinde,
Lakshmibai Manohar Kale
Bank Of India Branch,
Phatatewadi

49

7.76

1.09

Jagannath Shivaji Gaikwad
NTPC Limited

Mahadev Baliram Nagtilak
SBI Bank Phatatewadi

48

9.30

0.9020

Farhan Mohammad Igbal
Bedrekar

Imran Mohammad Igbal
Bedrekar

Sultana Mohammad Igbal
Bedrekar

Sunanda Siddharam Gurav
Kalappa Bhagwan Phulari
Laxmikant Siddharam Gurav
Chandrakala Khandu Phulari
Subodh Khandu Phulari
Suresh Vishwanath Gurav
NTPC Limited

Supriya Khandu Phulari
Subhodh & Supriya A P K
Chandrakala Khandu Phulari

46

13.56

0.88

Total

63.60
(Ha.)

7.2220
(Ha.)

Hipale

294-
23.05.2025

Hipale

South
Solapur

Kiran Narayan Rupnure
Anusaya Ram Kachare
(Guardian/Mother: Anjana)
Laxmi Ram Kachare
(Guardian/Mother: Anjana)
Shivaji Ram Kachare
(Guardian/Mother: Anjana)
Anjana Ram Kachare
Kashiram Laxman Shingade
Kalpana Suresh alias
Suryakant Shingade

Kavita Santosh Devkate
Chandrakant Kashiram
Shingade

Shashikant Kashiram
Shingade

Harshada Suresh alias

25

5.83

1.24
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10

11

Suryakant Shingade

Akash Suresh alias Suryakant
Shingade

Cooperative Society

Hotgi Society

And others as per the Record
of Rights

Record of Rights

51

0.08

0.0045

Vandana Dilip Survase,
Dilip Kashinath Suravse,

Pradip Kashinath Suravse,

SBI Branch Hotgi Station

52/1

Pradip Kashinath Suravse,
HDFC Bank , Branch
Solapur

52/2

6.31

0.52

1.01

Avinash Namdev Patil,
Nagnath Namdev Patil,
Sushila Namdev Patil,

And others as per the Record
of Rights

46

3.07

0.2120

Akshay Uttatraya Patil
Vitthal Kashiram Patil,
Pratibha Dattatray Patil
SBI Branch Hotgi Station
And others as per the Record
of Rights

45

2.96

2.37

Santosh Shawarappa
Bandgar

Rohit Navnath Mashale
Jeevan Balasaheb Patil
Mohan Balu Patil

Rupali Pradeep Dongre
HDFC Bank, Branch Solapur
Bank of India, Branch
Fatatewadi

And others as per the Record
of Rights

54

8.81

0.8480

Khajabhai Ibrahim Mulla
And others as per the Record
of Rights

42

0.97

0.0163

Haju Ibrahim Mulla
Cooperative Society Auj
Aherwadi

Bank of India, Branch
Fatatewadi

And others as per the Record
of Rights

43

1.46

0.1244

Balesaheb Hussain Mulla
Gabi Hussain Mulla

And others as per the Record
of Rights

44

0.96

0.19

Karim Hussain Mulla,
Hussain Hasan Mulla,
Saheblal Hussain Mulla,
Gulab Hussain Mulla,
Ahmad Hussain Mulla,
Balesaheb Hussain Mulla
And others as per the Record
of Rights

39

2.05

0.37
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Balbhim Gopal Jadhav
Suresh Gopal Jadhav,
Chandrakant Gopal Jadhav
Parmeshwar Malba Jadhav,
Mahavir Malba Jadhav,
Prakash Malba Jadhav
Himmatrao Vilas Jadhav
SBI Branch Hotgi Station
And others as per the Record
of Rights

34

5.13

1.53

13

14

15

16

17

18

19

20

21

22

294-
23.05.2025

Hipale

South
Solapur

Dattatraya Libanji Thengale

31/1

Digambar Limbaji Thengale

31/2/A

Udayakumar Limbaji
Thengale

31/3/A

Raghavendra Ishwar
Thengale
SBI Branch Hotgi Station

31/4

Limbaji Tukaram Tengale

31/5

Revansiddha Tukaram
Thengale

31/6

Ishwar Limbaji Thengale

31/7

10.21

0.06

0.37

0.57

0.58

0.32

0.24

0.16

Vishvesh Prabhakar Deshak
Digambar Limbaji Thengle
Ahmed Hussein Mulla
Limbaji Tukaram Thengle
Udaykumar Limbaji Thengle
Revansiddha Tukaram
Thengle

Ishwar Limbaji Thengle
Vinod Dattatray Thengle
Khandu Dattatray Thengle
Balasaheb Hussein Mulla
Sharifa Hussein Mulla
Gulab Hussein Mulla

Gaibi Hussein Mulla

And others as per the Record
of Rights

30

11.36

0.82

Saqlain Imam (Imamuddin)
Sheikh

Suhel Imam (Imamuddin)
Sheikh

Imam Abbasali Sheikh
Prabhavati Appasaheb
Birajdar

Mahadev Hanmant Salgar
Sagar Sukdev Salgar
Ashok Hanmant Salgar
Ankush Shamrao Gopane
Saheblal Husen Mulla
Laxmibai Ankush Gofane
SBI Branch Hotgi Station
Brahmadeodada Mane
Cooperative Bank Ltd.,
Branch Solapur

And others as per the Record
of Rights

12

14.09

0.66

Ramdas Gurunath Kokare
Dashrath Gurunath Kokare
Rajkumar Gurunath Kokare

13

6.81

0.90
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23

24

Laxman Murari Chormule
Baburao Murari Chormule
Nirmala Murari Chormule
Abu Siddique Mahibub
Momin

Krishnabai Gurunath Kokare
Jagdevi Hoochappa Kautagi
SBI Branch Hotgi Station
Auj Aherwadi V.K. Sewa
Cooperative Society Limited
And others as per the Record
of Rights

Anand Basavaraj Nidgundi
Suhas alias Apak Anand
Basavaraj Nidgundi

Suhas Anand Nidgundi
Umaji Bhaganna Kare

A. Rahiman Imam Sheikh
Aslam A. Rahiman Sheikh
Sunanda Suryakant
Konapure

Shivprasad Ramesh
Konapure

Brahmadeodada Mane
Cooperative Bank Ltd.,
Branch Solapur

Auj Aherwadi V.K. Sewa
Cooperative Society Limited
And others as per the Record
of Rights

14

6.95

1.8310

Venkatesh Anant Gothe
And others as per the Record
of Rights

15

2.25

0.55

Total

89.3
(Ha.)

15.4962
(Ha.)

Auj (Aherwadi)

294-
23.05.2025

Auj
(Aherwadi)

South
Solapur

Zuari Cement Ltd. RK
Nagesh for Bangalore
Sudhir Prabhakar as QM on
behalf of Zuari Cement
Limited Bangalore

144/1

2.6

0.02

Sunanda Udhavarao Kamble
Chairman Valsang Br vs Ka

144/2

3.05

1.14

Total

5.65
(Ha.)

1.16
(Ha.)

Alegaon

294-
23.05.2025

Alegaon

South
Solapur

Mahadev Saheb Gowda Patil,
Shardabai Basavaraj
Changle,

Kasturabai Mallikarjun Patil,
Lakshmibai Sidramappa
Patil,

Pooja Mahadev Benure,
Saheb Gowda Shivshankar
Patil,

Shivanand Shivshankar Patil,
Drakshayani Tukaram
Bhimanvaru, Basavaraj
Shivshankar Patil, Kashinath

41

0.01

0.01
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Shivshankar Patil, Mahadevi
Shivshankar Patil, and other
as per the Record of Rights

S Hariharan for M/s
2 Chettinad Cement 42 2 7.2 1.62
Corporation Ltd, Chennai

S Hariharan for M/s

3 Chettinad Cement 43/1 2 2 0.21
Corporation Ltd, Chennai
S Hariharan for M/s
4 Chettinad Cement 43/2 1 2 0.03
Corporation Ltd, Chennai
11.21 1.87
Totall ) (Ha.)
169.76 25.7482
Grand Total (Ha.) (Ha.)

[F. No. G197/SUR/Additional Hotgi Bye Pass line/20E]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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